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DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) to (¢) Department of School
Education and Literacy is implementing an Umbrella Scheme for Providing Education
to Madarsas/Minorities (SPEMM) which comprises of two schemes, namely, Scheme
for Providing Quality Education in Madarsas (SPQEM) and Infrastructure Development
in Minonty Institutions (IDMI). SPEMM 1is completely voluntary/demand driven

scheme In nature.

SPQEM provides inter alia for financial assistance to support a maximum of
three teachers in a madarsa through the State Governments concerned for honorarium
of full time Graduate teachers (@ ¥ 6000/-p.m. and Post Graduate/B.Ed. teachers
@ ¥ 12000/~ pm..

In the financial years 2016-17 and 2017-18, ¥ 120 crore had been allocated to
the Scheme for Providing Education in Madarsas/Minorities (SPEMM) in each year,
out of which under SPQEM T 106.94 crore, benefiting 20,969 madarsa teachers and
T 64.00 crore (till end of February) benefiing 12,518 madarsa teachers have been
spent in the years 2016-17 and 2017-18 respectively.

During the Central Grant in Aid Committee (CGIAC) meeting held on 14.01.2016
for the year 2015-16, a decision was taken that only those Madarsas which have
U-DISE Codes or an Unique Identity/Registration code given by State Governments
would be assisted. Accordingly, the proposals where the State Governments have

provided the UDISE codes for the Madrasas are processed as per availability of budget.
Residential campus/hostels for girls in model schools of Chhattisgarh

$2330. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) the demand of Chhattisgarh regarding construction of residential campus in the
model schools of the State and opening of girls' hostel in the notified development
divisions;

{b) whether there is a demand for sanctioning model schools in each development

division of the State and whether the same would be granted; and

{c) whether sanction would be granted to the demand of the State for opening
residential high schools in 591 upgraded branches in naxal affected areas?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The erstwhile
Centrally Sponsored Scheme of Model Schools envisaged setting up one model school
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in each Educationally Backward Block (EBB) of the country. Model schools were
sanctioned in all the 74 EBBs of Chhattisgarh. The scheme had no provision for
residential facilities. The scheme was delinked from the support of the Government
of India with effect from 2015-16 and stands transferred to States/UTs in the light of
higher devolution of funds to the States as recommended by the Fourteenth Finance
Commission and, therefore, no proposal for sanctioning the model schools can be
considered. As regards girls” hostels, the scheme provides for one girls” hostel in each
EBB. Girls’ hostels have already been sanctioned in all the 74 EBBs of Chhattisgarh.

{c) Approval has been granted under the Centrally Sponsored Scheme of Rashtriva
Madhyamik Shiksha Abhiyan (RMSA) for up-gradation of 704 upper primary schools
including 49 porta cabin upper primary schools into secondary schools in 16 Left
Wing Extremism (LWE) affected districts of Chhattisgarh. Based on the proposals
received from State Government, residential facilities (36 boys hostels and 20 girls
hostels) were sanctioned n 54 upgraded secondary schools in four Worst LWE
affected districts of Chhattisgarh as a special case in the year 2017-18. Students of
other schools in the vicinity of these hostels can also be accommodated in these
hostels. The proposals for new schools etc. under RMSA are submitted by the State
Governments/UTs in their Annual Work Plan submitted to the Ministry and the viable
proposals are approved in consultation with the State/UT concerned as per scheme

norms and availability of budget.
Central share under SSA

$2331. DR. BHUSHAN LAL JANGDE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether the amount of Central share under the Sarva Shiksha Abhiyvan {SSA)
during the period 2011-12 to 2015-16 has not been given to Chhattisgarh;

{(b) whether the amount of Central share has not been given under the recurring
head for Navin Patal Hducation City/Hub by the Rajiv Gandhi Shiksha Mission; and

{c) whether these Central share would be provided to the State without any
delay?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT {SHRI UPENDRA KUSHWAHA): (a) The Central share under
the Sarva Shiksha Abhiyan (SSA) during the periocd 2011-12 to 2015-16 has been
released to the State of Chhattisgarh. The details of fund released to Chhattisgarh
State from financial year 2011-12 to 2015-16 are given in the Statement (See below).
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